
BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE, CHENNAI 
 

O.A.No.40 of 2023 (SZ) 
  
 

IN THE MATTER OF  
 
Mulagada Thrivikrama Rao,  
Hyderabad.                  …Applicants 

 
AND 

 
State of Andhra Pradesh,  
Through the Chief Secretary,  
Andhra Pradesh and Ors.           
                   …Respondents 

 
 
 
 

 
 
 

COUNTER FILED BY THE 7TH AND 8TH RESPONDENT 
 
 
 
 
 
 
 
 

 
 

THROUGH  
M/S. GAUTAM S. RAMAN 

COUNSEL FOR 7TH AND 8TH RESPONDENT 
  



BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE, CHENNAI 
 

O.A.No.40 of 2023 (SZ) 
  
 

IN THE MATTER OF  
 
Mulagada Thrivikrama Rao,  
Hyderabad.                  …Applicants 

 
AND 

 
State of Andhra Pradesh,  
Through the Chief Secretary,  
Andhra Pradesh and Ors.           
                   …Respondents 

 
INDEX 

 

S.NO DATE DESCRIPTION PG NO 

1.  Counter filed by the 7th and 8th Respondents 1 

  ANNEXURES FILED BY THE 7TH RESPONDENT  

2. 29.07.2021 
1st Renewal of quarry lease bearing Proc. No. 

927/Q1/2021 
(ANNEXURE - 1) 

9 

3. 23.03.2022 
Work order bearing Proc. No. 9799/Q1/2014 

(ANNEXURE - 2) 12 

4. 23.03.2022 
Mining plan bearing Lr. No. 926/Q/2021 

(ANNEXURE - 3) 13 

5. 26.01.2022 
Environmental Clearance bearing No. 

SEIAA/AP/VZM/MIN/7/2021/3347/172.78/169.67 
(ANNEXURE - 4) 

24 

6. 15.02.2022 
Consent for Establishment (CFE) bearing No. 

6600/APPCB/ZO-VSP/KKD/CFE/2022 
(ANNEXURE - 5) 

34 

7. 16.03.2022 
Consent for Operation bearing No. 

6600/APPCB/ZO-VSP/KKD/CFO/2022 
(ANNEXURE - 6) 

38 



8. 13.05.2022 
Agreement for blasting operations 

(ANNEXURE - 13) 42 

9. 15.12.2022 
Dispatch permit 

(ANNEXURE - 15) 46 

  ANNEXURES FILED BY THE 8TH RESPONDENT  

10. 29.07.2021 
1st Renewal of quarry lease bearing Proc. No. 

926/Q1/2021 
(ANNEXURE - 7) 

48 

11. 23.03.2022 
Work order bearing Proc. No. 9797/Q1/2014 

(ANNEXURE - 8) 51 

12. 23.03.2022 
Mining plan bearing Lr. No. 926/Q/2021 

(ANNEXURE - 9) 52 

13. 26.01.2022 
Environmental Clearance bearing No. 

SEIAA/AP/VZM/MIN/7/2021/3347/172.75/169.66 
(ANNEXURE - 10) 

63 

14. 15.02.2022 
Consent for Establishment (CFE) bearing No. 

6598/APPCB/ZO-VSP/KKD/CFE/2022 
(ANNEXURE - 11) 

73 

15. 16.03.2022 
Consent for Operation bearing No. 

6598/APPCB/ZO-VSP/KKD/CFO/2022 
(ANNEXURE - 12) 

77 

16. 04.05.2022 
Agreement for blasting operations 

(ANNEXURE - 14) 81 

17. 11.04.2022 
Dispatch permit 

(ANNEXURE - 16) 85 

 
 

Dated at Chennai on this the 15th day of August, 2025 
 
 
 

 
 

Counsel for 7TH & 8TH Respondent 
  



1

The address for services of all the notices and process on the 7th and 
8th Respondents is that of their counsel M/s. Gautam S. Raman, 
Advocate, having Office at No. 98A, Auras Corporate Centre, 4th Floor, 
Dr. Radhakrishnan Salai, Mylapore, Chennai- 600 004 and Chambers at 
No. 57, Law Chambers, High Court Buildings, Chennai – 600 104.
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